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MR. SPEAKER : Nothing will go
.on record.

(Interruptions)**

12.13 hrs.

Shr1 Ram Lal Rahi and Shri Hartkesh
Bahadyr then left the Hoyse.

12.13 hrs.

MESSAGES FROM RAJYA

SABHA

SECRETARY : Sir, I have to re-

t the following messages received

or
g-om the Sccretary-General of Rajya
‘Sabha :

(ii) “In accordance  with  the

provisions of sub-rule (6) of
rule 186 of the Rules of Proce-
dure and Conduct of Business
inthe Rajya Sabha, Iam direct-
ed to return herewith the Ap-
propriation (No. 6) Bill, 1981,
which was passed by the Lok
Sabha at its sitting held on the
16th December, 1981, and
transmitted to the Rajya Sabha
for its recommendations and
to state that this House has no
recommendations to make to
the Lok Sabha inregard to the
said Bill.”

(ii) “In accordance with the pro-

visions of sub-rule (6) of rule
186 of the Rules of Procedure
and Conduct of Business in the
Rajya Sabha, I am directed to
return herewith the Appropria-
tion (No. 7) Bill, 1981, which
was passed by the Lok Sabha
at its sitting held on the 16th

Laid Rep.

December, 1981,"and transmit-

ted to the Rajya Sabha for its

recommendations and to state

that this House has ne recoms-

mendations to make to the

goi» Sabha in regard to the said
ill.”

(iii) “In accordance with the pro-
visions of sub-rule (6) of rule
186 of the Rules of Procedure
and Conduct of Business in the
Rajva Sabha, I am directed to
return herewith the Kerala,
Appropriation (No.4) Bill,
1981, which was passed by the
Lok Sabha at its sitting held on
the 17th December, 1981, and
transmitted to the  Rajya
Sabha for its recommendations
and tostate that this House has
no recommendations to make
to the Lok Sabhain regard to
the said Bill.”

12.13 hrs.

ASSENT TO BILL

SECRETARY : Sir, I lay on the
Table the Cinmatograph (Amend-
ment) Bill, 1981, passed by the Houses
of Parliament during the current
session and assented to since a report
was last made to the House on the
18th December, 1981.

12.14 hrs.

COMMITTEE ON PAPERS
I1.LAID ON THE TABLE

NiNTH REPORT

DR. RAJENDRA KUMARI BAJ-
PAI (Sitapur) : Ibeg topresent the
Ninth Report (Hindi and English
versions) of the committee on Papers
laid on the Table.

**Not recorded.



